No. 252. /Confdl./2015

HIGH COURT OF MIADHYA PRADESH

MEMO

Dated 24" March, 2015

11-15-12/2000(Part-11)

To,

Subject:

Ref.:

The Registrar (Academic Programmes),
National Judicial Academy,

Bhadbhada Road, Suraj Nagar,
BHOPAL - 462 044.

Regarding nomination of Judicial Officers/Officials for the
programme for Model Judicial Districts (PMJD-5) at National
Judicial Academy, Bhopal. .

Your Letter No. NJA/Reg.(Admin)/PMJD-5 (P-924 to P-933) /
2015 / 1014, dated 9" March, 2015.

In connection with the subject and reference cited above, | am to

state that following Judicial Officers/Officials of the District Court, Neemuch
have been nominated to participate in the programme for Model Judicial
Districts (PMJD-5) to be held on 18" - 19“‘_Apri|, 2015 at National Judicial
Academy, Bhopal:-

Sr.

Category

Officers/Officials

p
{.

Principal District Judge

Shri Rajesh Gupta, District & Sessions
Judge, Neemuch.

Civil Judge (Senior Division)/Chief
Judicial Magistrate

Shri Sanjeev Kumar Gupta, | Civil
Judge Class-l & CJM, Neemuch.

Civil Judge (Junior Division)/JMFC

Shri Subhash Sunhare, | Civil Judge
Class-ll, Jawad, District Neemuch.

One employee in the cadre of
Senior Assistant/Upper Division
Clerk working in the court

Shri Ranjeet Singh Rathore, Assistant
Grade-ll, District & Sessions Couit,
Neemuch.

One employee in the cadre of Junior
Assistant/Lower  Division  Clerk
working in the Legal service
institutions (DLSA/TLSC)

Shri Mahendra Pawar, Assistant Grade-
lil, District & Sessions Court, Neemuch
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